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Etnploy«M Provident Fnnd Scheme

*339. ShrinuiU Maydeo: Will the 
Minister of Labour be pleased to state:

(a) the resolutions passed by the Central 
Board of Trustees of the Employees Pro
vident Fund Schemc in their meeting held 
on the i8th July, 1955 in New  Delhi;

J[b) who presided over the meeting;

(c) -how many of these resolutions are 
acceptable to Government ?

P®Puty MinistMT o f Labour 
(Shrl Abid Ali): (a) No specific resolu
tions were fiassed by the Board of Trustees 
at their meeting held on the 18th July, 
1955* Themeetingf was specially convened 
to discuss the following two items:—

(1) Amendments proposed to the
Employees* Provided Funds 
Scheme, 1952.

(2) Total exemption of Provident 
Fund under the • Employees* 
Provident Funds Act from the 
payment of Inome-tax,

(b) Shri Vishnu Sahay, I.C.S. Secretary, 
Ministry of Labour, who is the Chairman 
of the Central Board of Trustees of the 
Employees* Provident Fund.

(c) The recommendations made by the 
Central Board of Trustees are at present 
under active consideration of Government.

Shritnati Maydeo: May I know
who are the members of the Board and 
what is the method of selection?

Shrl Abid Alit This is a tripartite 
Board. Representatives of Government 
and employers* and employees* orgnisations 
are members of the Boa;rd, The method

of selection is that the organisations con
cerned are invited to send their represenu- 
tives. ,

Shrl T. B. Vlttal Rao: May 1 know 
what are the peculiar difficulties confronting: 
the Government in accepting the recommen
dations made by this Board of Trustees 
because already six months have elapsed 
since they made their recommedations ?

Shri Abid Ali: There are no diffi
culties. We have not rejected the re
commendations. I said that these are 
being examined. Various 4epartment» 
have to go through these recommendations 
and we have also to invite comments of the 
State Governments and the organisations 
concerned.

Shrimati Maydeot May I know how 
many, employees and from what enterprises 
have begun enjoying the benefits of the 
toployees* Provident Fund Schemc?

Shrl Abid Ali: i5)32,ooo employees 
have begun to enjoy the benefits of this 
scheme,

Shrl Te Be Vlttal Rao: On the Board
of Trustees as it is constituted there are 
representatives of both the employers and 
the employees and also representatives o f 
the Government. Therefore, may I 
know where docs the question of othe r 
difficulties and further examination arise?

Shrl Abid Ali: Their comments 
are to be invited on whatever amendments 
are to be made to the scheme. That is 
the procedure. Also, comments of the 
State Governments who are very much 
concerned in this matter are to be invited.

Detention of Trains

*34ie Shri Bishwa Nath Roy: Will
the Minister of Railways be pleased to 
state:

(a) whether it is a fact that trains on 
the North Eastern Railway are often 
detained at stations between Gorakhpur 
and Chhapra owing to the crossing o f 
different trains; and

(b) if so, whether Government propose 
to have a double track between those two 
stations on the main line ?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shalmawaz Khan)t * (a) Infortna- 
tien is being collected and will be laid on 
the Table of the House.

(b) At present there is no proposal to 
have a double track between these two 
stations.




